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Abstract of the Proceedings of the Council of the Governor General of India,
assembled jor the purpose of making Laws and Regulations under the pro-
vistons of the Act of Parliament 24 & 25 Vic., cap. 67. ’

The Council met at Government House on Friday, the 6th January, 1888.

PRESENT :

His Excellency the Viceroy and Governor General of India, K.P., G.C.B.,
G.C.M.G., G.M.LE., P.C., presiding.

His Honour the Lieutenant-Governor of Bengal, k.Cc.S.1,, C.I.E.

His Excellency the Commander-in-Chief, Bart., r.A., v.C., G.C.B., G.C.L.E.

The Hon’ble Lieutenant-General G. T. Chesney, R.E., C.B., CS.L., C.LE,

The Hon’ble A. R. Scoble, Q.c.

The Hpn’ble Sir C. U. Aitchison, K.C.S.1,, C.LE., LL.D,, D.O.L.

The Hon’ble Sir C. A. Elliott, K.C.S.1.

The Hon’ble J. Westland.

The Hon’ble Syud Ameer Hossein, C.1.E.

The Hon’ble R4jd Pedri Mohan Mukerji, C.S.1.

The Hon’ble W. S. Whiteside.

The Hon’ble J. W. Quinton, C.S.1.

The Hon'ble R. Steel.

The Hon’ble F. M. Halliday,

DEBTORS BILL.

The Hon'ble MR. SCOBLE moved that the Hon’ble Sir Charles Aitchison
and the Hon’ble Sir Dinsha Manekji Petit be added to the Select Committee
on the Bill to amend the law relating to Imprisonment for Debt.

The Motion was put and agreed to.

INDIAN PORTS ACT, 1875, AMENDMENT BILL,

The Hon’ble MR. WESTLAND moved that the Hon’ble Mr. Halliday be
substituted for Sir W. W. Hunter as a Member of the Select Committee on the
Bill to amend the Indian Ports Act, 1875.

The Motion was put and agreed to.



2 CIVIL PROCEDURE CODE, &c., AMENDMENT ; INVENTIONS
AND DESIGNS; INDIAN STAMP ACT, 1879, AMENDMENT ; POLICE.

[Mr. Scoble ; Mr. Westland; Sir Charles Aitchison.] [6TH JANUARY, 1888.]

CIVIL PROCEDURE CODE, &c.,, AMENDMENT BILL.

The Hon’ble MR. SCOBLE moved that the Hon’ble Mr. Evans be added to
the Select Committee on the Bill to amend the Code of Civil Procedure and
the Indian Limitation Act, 1877.

The Motion was put and agreed to.

INVENTIONS AND DESIGNS BILL.

The Hon'ble MR. SCOBLE also moved that the Hon'ble Sir Charles Elliott
and the Hon'ble R4j4 Pedri Mohan Mukerji be added to the Select Committee
on the Bill to consolidate and amend the law relating to the Protection of Inven-
tions and Designs.

The Motion was put and agreed to.

INDIAN STAMP ACT, 1879, AMENDMENT BILL.

The Hon’ble MR, WESTLAND moved that the Hon'ble Mr. Steel and the
Hon'ble Sir Dinsha Manekji Petit be added to the Select Committee on the Bill
to amend the Indian Stamp Act, 1879.

The Motion was put and agreed to.

POLICE BILL.

The Hon'ble SIR CHARLES AITCHISON moved that the Hon’ble Sir
Charles Elliott be added to the Select Committee on the Bill to amend the law
relating to the Regulation of Police.

The Motion was put and agreed to.

The Council adjourned to Friday, the 2oth January, 1888.

S. HARVEY JAMES,
Secretary to the Govt of India,

Legislative D :
FORT WILLIAM; } gislative Depariment

The 6th Fanuary, 1888.
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